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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

CP NO.314/2003 ' . C)
0.A4.NO.1471/1999

Wednesday,this 14th day of January, 2004

Hon’ble Shri Shanker Raju, tMember (J)
Hon’ble 3hri 3.A.3ingh, Member (A)

Association of Broadcasting
Musicians (Regd,),1634,
Suiwalan, Darvaganj,

Mew Delhi-110002.

Shri Aamar MNath,
A

3/0 Sphri Narain Singh,
R/fo ¥~318, Saroiini Magar,

By Advocate: Shri T.C.Aggarwal)
Y

Shiri Pawan Chopra,

the Secre?a|y,

Ministry of Information & Eroadcasting,
Shastri Bhawan, New Dalhi-1

Uday Sahai, DOG{&)

ctorate General of All India Radio
Twan i Shawan,

iament 3treet, MNew Delhi-110001.
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wi, DDG,

Sh 3 i i1,

Delhi Ztation of ﬁll Ind;a Radig,

Broadcasting House, Parliament Street,

New Delhi~3 ~Respondents

By Advocate: Shiri M.K.Bhardwaj for Shri A.K.Bhardwai)

O RDER (ORAL)

By Shiri Shanker Raju. HMembei (1)

Having regard to the order passed by the respodinents
directing to pay  the arrears of difference of pay and
allowances to the applicants, the same may bse  Jdisbursed

expeditious
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A3 ) (Bhanker Raju)
Maimber (&) Member (1)




